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Fresh Graduate Enginrers Recruited as 
Apprentice~ in Defence Factorks 

2666. SHRI lENNETI VISWANA· 
THAN: Wiil the Monister of DEFENCE 
be pleased to lay on the Table a statement 
showing: 

(ai the number of fresh Graduate 
Engineers (Mechanicali recruited every year 
as Apprcnlices ror training in Hinduslan 
Aeronaulics Limited, Garuen Reach Work-
shops Ltd, C~klltta. Mazagaon Docks Ltd, 
Bomb.,y, Pr"~" T001s Ltd., Secunderahad, 
Bharat Earth Mnve" Ltd., Bangalore. 
Ordnance Factories and Plants of the Heavy 
Engineering Corporation. Ranchi (Datia) ; 

(b) the Qualifications required of such 
trainees and Ihe duration of trainin~ ; 

(e) the value of stipend, paid; 
(d) the procedure for selection (whe· 

ther by e.amination or by interview) ; 
(e) the dates of th. next examinatiolJs/ 

selectiolls to be made in 1969 and the pro· 
cedure for givin& publidty to such exami· 
nations/selc..:tlOns ; and 

(f) the ,cope for ab,o.plion of the 
trainees in the defence ofRanisalions m(n· 
lioned in part (a) abllve ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI L N. 
MISHRA): (,Ii to (f) The informa. ;on is 
being collected and will be laid on the 
Table of the House ii' soon as pos.ible. 

B~port or Te~tl\t. to Burma 

2667. SHRI P. C. ADICHAN 
SHRI S. K. TAPURIAH: 

SHRI VALMIKI 
CHOUDHARY: 

Will tho Mini,ter of FOREIGN 
TRADE AND SUPPLY be pleased to 

stale; 
(a) whether a big order for export of 

Indian textiles has heen secured recently 
from Burma; 

(b) jf .0. the value of the order and 
the nature and extent of textiles to be 
exp0rled ; and 

(c) to which mills the order has been 
a.&illned ? 

THE DEPUTY Mlt'lISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI RAM SEWAK CHOW· 
DHAR VI: (al to (cl. An mder worth 
about Rs. 3.98 erores " reported to have 
been secured by the Cot'on TeXliles Export 
Promotion Council for export of eotton 
textiles (y •• rn and cloth) to Burma. It Is 
for the Council to make allocution of this 
order to the Members of its Panel. 

Cbalrmen or Rubber and Colr Board. 

266H. 
DAM: 
TRADE 
stale; 

SHRI M~NGALATHUMA-

Will the Mtni'ter of FOREIGN 
AND SUPPLY be pleased to 

(,t) whelJ the term of the Chairman of 
the Rubber anJ Coir ooards expire: 

(b) on how many occasions and ror 
wh.ch years non·officials were appointed to 
these lOp POSts In Keral" : and 

(c) the mode of "Pl'llintment to such 
posts 7 

THE nEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI RAM SEWAK CHOW-
D HA R Y): (a) The present lerm. of the 
Chairmen of the Rubber and Coir Board. 
Will expire on 13th July. 1969 and lst 
AUlust, 1969 repectively. 

(b) Non·official. were appointed on 
four occa.lon. as Ch.lrman, Rubber 
Board, betw""n the yea" 1947 to AuguII, 
19~~. 

No Don-official has ever been appointed 
to tbe posl of Chairman. Coir Bo4rd. 

(c) The Chairman or the Rubber and 
Colr Board. i. IlppolDted by the Central 
Government In pursuan .. -e of Section 4(3) 
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(a) of the Rubber Act, 1947 (XXIV of 1947) 
and Section 413) of the Coir Industry Act, 
1953 respectively. 'I'he appointment of 
non·officials as Chairman, Rubber Board, 
between the yoars 1947 to August, 1955 was 
by elect ion from amongst the members of 
the Board. 

Corruption Cases agliinst State Trading 
Curpuratlon Ollke", 

2669. DR. SUSHI LA NAYAR 
SHRI A. SREEDHARAN : 
SHRI K. LAKKAPPA : 

Will the Minister of FOREION 
TRADE AND SUPPLY be pleased to 
state: 

(al whether it is a fact that during 
Audit in tho year 1968, some corruption 
case! against some officers of the State 
Trading Corporation of India were found; 
and 

(b) if so, the number of officer. so 
involved and the action taken by GJvero· 
ment against those Officers ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI RAM SEWAK CHOW· 
DHARY): (a) Nq, Sir. 

(b) Does not arise. 

Satellite for Broadcasting of Educational 
Prolrammes for VIJ\Bllers 

2~70. SHRI K. P. SINGH DEO : 
SHRIHARDAYAL 

DEVGUN: 
SHRICHENGALRAYA 

NAIDU: 
SHRI NARAIN SWARUP 

SHARMA: 
SHRI RAM SWARUP 

VIDYARTHI: 
SHRI OM PRAKASH 

TYAGJ : 
Will the PRIME MINISTER be pleased 

to state: 
(a) whether it I •• fact that Govern-

ment have been considering a U.S. propo-
sal to install a •• tellite for broadcastlnll 
educatlnnal programmes for villagers In the 
country; 

(b) whether the proposal has been fina-
H'cd ; and 

(e) If ~o, the details thereof? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY AND MINISTER 
OF PLANNING (SHRIMATI INDIRA 
GANDHI): (8) Government have under 
discussion and study a collaborative e"peri' 
ment with National AerODautics and Space 
Administration (NASA) of the United 
States of America in which tbe feasibility 
of the direct broadcast of television signals 
from satellitcs would be tested; tbe pro' 
gramme, to be transmitted will be entirely 
our responsibility. 

(b) No, Sir. 
(c) Does not arise. 

ForelllD Excbange ProTlded for Impartlag 
Spares of Tractors 

2671. SHRI KAMESHWAR SINGH: 
Will tbe Minister of FOREIGN TRADE 
AND SUPPLY be pleased to ;tate : 

(a) whether it is a fact that Govern-
ment provided foreign exchange for the 
import of spare parts for tbe already 
imporred tractors in 1968-69 ; and 

(b) if so, the amount of foreign 
exchange provided 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI RAM SEWAK CHOW-
DHARY): (a) Yes, Sir. 

(b) The actual imports of tractors parts 
during 1967·68 and 1968·69 (upto October, 
1969) hav~ been of tbe order oi Rs. 630.0 
lakhs and Rs. 491.0 lakhs respeeti,ely. 

Import of Cart 

2672. SHRI KANWAR LAL GUPTA: 
Will the Minister of FOREIGN TRADE 
AND SUPPLY be pleased to state: 

(a) the names and addresses of tbe 
persons who imported cars from abroad 
durinll tbe last three years; 

(b) the cases in which Government 
took preliminary objection for permittinll 
the import of cars from .broad ; and 

(e) tbe number 01 cascs In which can 
were not allowed to be imported, aivinl 
tbe names and addretlset> of lucb penons 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI RAM SEWAK CHOW-
DHARY) : (8) Details of CuatOlllS Cleara-




